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M- Speaker : Hon’ble Members, I have received a Resolution for rernoval
of Speaker by Shri Bhajan Lal, M.L A. and five other M.L..As under Rule 11 of
Rules of Procedure and Conduct of Business in the Haryana Legislative Assambly
read with Article 179(c) of ibe Constitution of India.

Since the notice of Resolution has beenreceived against me, I consider it
appropriate 1o také up this matter first 1.2, before tzking the business of today and
there shall be no Questions Hour, However, the starred questions fixed for today,
will be treated as un-starred and their replies will be inchuded in the debate.

I have gone through the notice of Resolution for the removal of the
Speaker given by Sarvshri Bhajan L.al and 5 other M.L.As. Thave also gone through
the provisions of Article 179(c) of the Constitution, of India and the provision of
Rule 74 of the Ruies of Procedure and Conduct of Business in Haryana Legislative
Assembly. To additicn to this, I have also gone through the relevant chapier,
regarding the reraoval of Speaker, of the book “Practice and Procedure of Parliament”
wrmen by Kaul and Shakdher.

The allegations levelled in the said notice of resolwtion are more or less
the same as were lovelled in the resolution subrntted by Sarvebni Bhajan Lal &
Ajay Singh Yadav eatlier on 25-10-2001, which was disallowed on 9th Novensher,
2001, The perusal.of the allegations shows that the ertive allegations levelied
apainst the office of Speaker are baseless and not supported by anything except a
mere allegation. Moreover, other gmunds‘méiltiangd by the Hon'ble Members in
their so-called Resolution felate to my administrative actions as Speaker and caonot
form the subject /basis for tablisg & Resolution for remaval. However, 1 do not
want to stand on the technicalities of the Motion. I, therefore, advait the notice. .
However, so far as last para of mersorandumn with the resolution regarding demolition
of House/murder efe. is concerned the same cannot be discossed in the House,
being sob-judice matter,

Now,] request those members, who are in faveur of leave being granted
to please rize on thelr seats. (Noise and ]”.nteatmpnonﬁ Y Please covmt the momber of
members. (ST T B
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Stamp Duty for Obtaininw Loans

B57. CaptAjay Singh Vaday: Will fhe Minister Tior Cooperation bapleaSed
to state whether it is a fact that 1%4% stamp duty is being charped from the farmers/
persons beloging to Scheduled Castes and Backward Classes who are the members
of the Cooperative SocietiesMini Banks on deeds for obtaining loans above Rs,
58,000/~ from the said Secicties/Banks by the TreasuryfRﬂveme ofﬁcmls if $o,the
reasons thersof ?
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Declme in Standard af Educaﬁﬂn

890. Shri Jai Parkash Gpta s Will the Mipister of State ﬁ:}r Educanoﬂ be
p;uasmd o staie -

{a) whether the Gnvehmi'(éhf is"év&afé: of the fact that there is gteep
decline in learning level in Prirnery $chool Education in the State as
per study conducted by NCERT: if so, the details thereof
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(b) whether any puideline has been received from the Urndon Government
to mmprove the standard of education in the State particularly at
Primary level ; and
(&) if so, the steps so far taken m thisvegard? .. - -
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Crushing Capacity of Sugar Mills

971, Shri Karan Singh Dalal : 'Will the Minister for Agnctﬂture be ple&sed
to state—

(a) the dmma’cwlse total acreage of land under suga.r-cauﬂ cu]twatmn
in the State durmg the year 2601-2002;

(b) the crusiring capacity of each Sugar Mill in the State ; and

(c) whether entire sugar-cane grown in the State during the period
referred 10 m part “‘a” above is to be cmshed by Sugar Mills, if not,

whether there is any proposal under consideration of the

Government to give compensation to those sugar-cane EXOWErs
whose sugar-cane conld not be crushed 2
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Water Supply Scheme for Mewat Arvea

834, Shri Puran Singh Dabra) : Wili the Chief Minister be pleased to
Sl Hamid Fussain .

{a) the total expenditare incurred ot Water Supply Scherne in the Mewat
Artea during the last five vears and current Snancial vear 2001-2002,

togetherwith the details of the works executed during the last five
years ; and

(1) the detials of the works proposed to be executed during the current
finaneial year 2001-2002 7
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Accelerated Urban Water Supply Scheme

*843 Shri Pawan Kumar Dewan :— Will the Chief Minister be pleased to
state whether there is any scheme under consideration of the Goverrrocnt fo
accelerate Urban Water Supply Scheme, if so, tho details thereof together with the
names of the cities which are proposed to be covered during the year 2001-2062 7
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Uogradation aﬁ“ Suh&tmma Tigdn.

41, Shrﬁ thmm Fal: Wikl the: Chiet Minister be p'! cased {0 stme wheﬂxez:
there e any proposal under consideration of the Govemment to set-up a Power
Sub-station in Nigdn, Raipur and Shameath in district Karnal ?

o H=it () St Tt deren) @ U Prrg # o T 35 30 90 Sude @
Faite; w1 @ 7 weare & Rt Prafor af 2002-08 & 4 7o S @ wwaE &
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: ()utsmndingP'a}v'mexatofSugarcane

904, Ehr’i Balbxr Smgh Will the Minister for Cooperatmn be pleased to
state—

{z)} the totél quanti‘!y of Sugﬁfcana putchased by é'a’c‘:h‘ Coépeiativ&.
Sugar Mill during the year 1599-2000 & 2000-2001; and

(b) ~whether the payment of the entire Sugarcane as referred to in part
{a) above hag been wade to the farmers: if not. the reasons
therefor ; togetherwith the time by which the payment of the
. Femaining Sugar-cans is likely to be made ? )
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Uppradation of Schools

845, Shri Sher Bingh : Will the Minister of State for Education be pleasad
to state whether there is any proposal under consideration of the Govertiment to
upgrade the Government figh School namely Igrah Bibipur, Lajwana Kalan,
Nidana and Gatauli as Senior Sec:nndzuy Schools or any other school in Julana
Constituency
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¥y over on =T, Road ut Panipat,

930, Shri Krishan Lal : Will the Chicf Minister be pleased to state
whether there 1s any proposal under consideration of the Govt. to Constinet a fly-
over on National Highway No.1 (7. Road) in Panipat city 7

e oA (o sl aeme <heren) ¢ af sfeey St orfos F aureed e A
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Construction of Roads i iKaithal Constituency
922, Shrilila Ram ; Will the Misiister for Agriculture be pleased to state

whether thers is any proposal under consideration of the Government to construct
the following now roads in Kaithal Constitueney-—

Dayora 1o Jaswanti ;

Ujhawa to Gyog ;

¥Keodak io Bathwad ;|

Tavod Eheri o Marad ;

Dravod Kher o Shavad ;
" Ketthalto Fanswala;

Arrbala Road Bye-Pass to 01d Kurvkshetra Road Bye-Pass | and

Adtela to Fursh Majra .

PO b P
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Perfermance of Thermal Power Stations
91%. Shei Padam Sieh Dalive : Willthe Chief Minister be pleassd to state
whether there has been any improvernent in the performmnce of Thermal Power
Stations during the year 1997-88 to 2001-2002, if so, the details théreof ? -
& W (o T W wheren ): B sfwer) 99 1907-98 @ 2001-02 %
e eie graR e % Frre § Prerery o gam v

§) @i W e 40,17 wRiaa & TewY 50.01 TR ¥ T
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‘ Sunischit Rexgar Yojana ‘

845, Shri Ramesh Kumar Khatiak : Will the Chief Minjster be pleased
to state the total amount ¢pent under Sunischit Rozgar Yojana in the State during
the year 2000-2001 alongwith the details of the development work undertaken in
the rutal areas ? .

T A (30 3T were <heren) © wrow 7 9 2000-2001 & SR g
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" Asiount Released for Rural Development ia Pehowa Constituency
329. Shri Amar Singh Dhanday : Will the Chief Minister be ploased to
St R o
(aj the total amount sanctioned/rzieased under the LR D.F Scheme for
thi¢ Rural Development Works in Pebiowa Constituency in District
' Kurukshetea during the period ftom 11-5-1996 10 24-7-1999; and
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[5hri Amiar Singh I‘handay] el

(b} the toisl mmount sanetioned/released wnder the RIVF kcbeme m
the Pehowa Constituency in District ¥umkshetra in the first and
sceond phase of “Sarkar Apke Dwar” programme during the period
ﬁ'ﬂm25-7-1999 to 30-6-2001 and 1-7-2001 to 20*3#2001 respectively 7
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} " Outstsmdjmg amoum agamst HSEB/HVPN |
997 ‘ihn Ram Kishan ; Wﬂl the Chief Minister be pleaseci o -atamw .

{a) the outstanding amount mayable by the erstwhile HSER tothe NTPC,
‘ NHPC, BEMB, 1P, NAPE, RAPP, PGCIL, CIL 2nd Raiflway as on
1-4-1896 and by the HYPNL to NTPC, NEPC, PGCIL, BBMB, 12,
RAFPP, NAPP and HPGCL as on 23-7-1999 and 31.12.2001
- tespectively including the Habilities created by issuing Bonds in
favour of varions agcm:ies H |

(b) the amount actually paid by the Govetrnment to the erstwhile HEER/
.. Power Company during each of the last five years towards RE
Subsidy and other purposes (.2 loans/éqaity etc.); and
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of the erstwhile HEEE Power Companies during each Fifiancial Year
190697 onwards ¢
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Canal Based Drinking Water Scheme
874. Rao Narender Singh : Will the Chief Minister be pleased to state the
time by which ongoing work of Canal Based Water Supply Scheme for the village
of Bhaleri, Godbalawa, Khatoli Jat and Mohanpur in Dristrict Mahendergarh i
likely to be completed?
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Onening of LTI, atvillage Chautaia
425, Dr. Sita Ram : Will the Chief Minisier be pleased to state whether
there is any proposal under considration of- the Government to open an 111 in
village Chautala, District Sirsa?
syer st (2it 3y T etevem) : of, &
© Electricity Connections to Tubewells
864, Shri Keichan Pal ; Will the Chief Minister be pleased to state--

() whether any application for electricity ccnnm:atmm to tubewells
Tying pending in the State at present, if so, the district-wise nurnber

thereof togetherwith the date since when these are lymg pending;
and

(b} the dme by which the aforesmd tubewells cormections are hkr.:ly to
be reledsed to the said applicants 7
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Watri Niwas atAmha!a Canit,

871 Shri Anil Vij : Will the Chief Minister be pleased to state whether
there is any proposal under copsideration of me Govemnmn{ to construct, a Yatrj
Niwas at Ambala Cantt.?
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Road Accidents eccurved in the State
911. Bhri Batwant Singh Sadiiaura : Will the Chisf Minister bie pleased to
state—

{2) The manber of road acmdents r_vccurred in the Siate durmg the last
five years together with the mumber of persons died and injured in
the said accidents separatély ; and

(b) The details of the steps taken to check the toad accidents in the
State ?
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Promoiing Sportsin Polive
860. Shri Ramesh Rana : Will the Chief Minister be pleased o state—

(a} whether there is any propoesal vnder consideration of the

Governmens to promote Sporis m‘fhe Pohca if's0. the details thereof;
and

{by whe'ﬂmr there is any proposai under comsideration of the
Govemnraent for the recruitment of the players in the Pelice for
promoting the Sports in the Police 7

Chief Minigter (Sh. Om Parkash Chautala)

{8) Yes,sin Aproposhl regarding grant of Rs. 31,000/, Rs, 21,000/- and
Rs. 11,000/~ to winners of Gold, Sitver and Bronze medals espectively
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in individual events; and Rs. 1,00,000/- Rs. 50,000/- and-
Rs. 23,000/ to the team winning Gold Medal, Silver and Bronze
medals raspectively in Toarn Events in the Al ndia Police Gares, is

‘ mdaﬁ' conssderatmn c:ui‘ 1116, State Govt

(b) Nﬂ sin.

Adlotonent of Gnvcmmant Huusw

63 Capt Aj ay Sipgh Yadav : Will the Chief Minister be: pleased to state—

: @
®
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crﬂcnaj i any, laid down for allqnmut of an;mmem Houses of
Type—I for cm-m empluyees inge t)i* 39-B, Chand;tgarh

samomy hst of ehgible Class—III cnmloyees for thc a]loinmnt of said
houses as on 1-1-95 & 1-1-2001; ancl

list of employees alongwith thmr scmmnty seml num]:ner to whom
the said houses have been allotted dunng the years 1993, 1998,
199‘? 1998 1999 2000 Zf}i}lulldate"" N
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Construetion of Rosds by ESAMB

64, Capt. Ajay Singh Yaday : Wili the Minister for Agriculture be pleased
to state the blockwise details of new Roade, if any, constructed by the Haryana
Siate Agriculiural Marketing Board in the Smte during the years 1998-99, 1995-
2000 and 2000-2001 till-date ?

R et (v oreTRr e ) ¢ SR <7 B RoE 21 g T
T 7E vyl o e Prefafeg d —

G fhita =g (Reeiidiee )
1998-99 302.91
- 1989-2000 © 126,13
2000-2001 1454,27 -
2001-2002 1270.68
(31-1-2002 &%)

TP RRT T W %gmawﬁwﬁw@%mmwﬁ
BT

Land of Wak{ Board
65.  Capt. Ajay Singh Yadav : Will the ChefMlmstwbepleasedmsmmm

{a) - the districtwise tota] acreage of land belonging to Wakf Board are
on. Jease at present togetherwith the names and addresses of the
lessee;

(b} the eriteria and the period for which the land referred to in part *a
above has been given on lease ; and

{¢} whether the land referred to in patt ‘2 above is prnsemly under
“illegal possession, if o, the details thersof 7 .

g@q@(ﬁmmm 12,000 ¥ Y s gwm mﬁaﬁf G
TE T GO BT e T qEE g awa SuWR ey &) fia s g

Setting p of Power Stationg

£6. Capt Ajay Singh Yadav : Will the Chief Minister be pleased to state
whether there is any proposal under comsideration of the Govermnent {0 set up
mew Power Stations/Sub-Stations or upgrade the existing Power Stations/Su
Stations in the Narnan] and Rewari cireles duting the ewrent ﬁuaucxal vear 2001-
2002; if $o, the estunated cost thergof ?

gmwaﬁ(ﬁhﬂﬂmﬁam).m #ArT 1 4 2001-2002 % T e
mmwﬁ/wwmwmmwammmﬁ
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Procurensent of Wheat o
78. Shri Sher Singh : Will the Chief Minister be pleased to State—

(&) the total quantity of wheat procured by the various State
Governemnt Agencies during the vesr 2001 together with the loss
suffered by the Government on accomit of storing &and handling the
SAIAE | e

(b} total quantity of wheat/grains stored in opett and porper sheds
separately at present ; and S

(¢) totel quantity of wheat/grains has become unfit for human
consumption during the petiod referred to in part(a) above together
with the steps taken or proposed to be taken to prevent the damage
of wheat/grains in future ? : )

s (o) aiver waTer sveran) . ‘ _
(@ it 2001-02 # Wt T et (o ¥ ey o e wi
8407 719 B i o whis L5 91, % WSRO T v
FI PR B W Aol I T g
(% SHRT 64.07 N T A F & Rewiw 15-2-0002 B 9 wE
oyl = sreefte wrer frern e 95,13 W S @ 55
A o T Ry e PR garany
(0 Tz % =7 (%) ¥ ey % e 214 o 9 e e
ﬁmmwwﬁn%%ﬂm&mﬁﬂ%mﬁwﬁﬂ@waﬁmﬁ
R0E % feg e T/t res Tt T i B o var
X ST SIRT TR T IR AR 277 o 771 2 3 verer
H Y T W gEe WO/ oy v {
N . ,;';‘Kanya.])aanSchm S
- 82..Dr.SitaRam: Will the Mirister of State for Social Welfare be pleased
to state the mumber of beneficiaries who have obtained the benefit under “Eanya
Daan Scheme’ Since its introduction ? )
RIS TR wron dut (st Rwre fie) ¢ oft wre S, wmer i &
TE ST 9 wen wead), 2002 T saot 2
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o {59 EM.’;?H B¥— .
{7 were ueie & S |
M. Speatier | Hor'ble Members, under rule 13(1) of the Rules of Procedure
and Conduct of Business in the Héryana Legislative Assembly, I nominate the

h
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(M Spﬁakaﬂ
following members fo seeve on the Pans] of Chmmemom o
1. Shn Bhagwan Sahat Rawat ;

% ShriRajinder Singh Biska;
3. ShriAjay Singh; and
4. Smt. Sarita Narain .
(i) afr PR

" M. Speaker : Honble Members, I nonmnate ﬂw following tmembers to
serve on the Comepities on Petitions tnder Rule 303(1) of the Rules of Procedure
and Conduct of Busmess in the Haryana Lepislative Assembly -

1 ShnGomehandGahlot : Ex-officio
Deputy Speaker . Chairperson
2. Strilila Krishan . . Meiber
3. Smt VeeaChbibber, = Menber
4. Shri Rajinder Singh Bisla . Member
5 ShriZekirHussaim . Meber
() wfE g , ‘

Mr, Speaker : Now, the Secretary will make apmoncement.

Wi : weey, & et R w5 2y e faaes &ﬂwﬁﬂrmﬁmﬁﬁwﬁ
S SR, 2001 ﬂrngﬁwﬁafﬂwﬁamﬁwwwmmﬁrwﬁ%
8, WIS W W A T v g

‘ November Sessmn, 2001
1. The Harvana Panchayati Raj {Amendment ) Bill, 2001,
2 The Pymiab Town Improverment (Haryaxﬁ Amendment) Bill, 2001.
3 The Punjab Labour Welfare Fund (Haryana Amendment) BHY 2001,

meﬁmm

: Mr Speaker Hon’ble Mambers now 3 report the time tabie fined by the
Business Advisory Commitiee i regard to various business.
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“he Gmﬂmitﬁeé metat 10.0C A M. on Monday, the 41h March, 20’532 inthe
Chamber of the Hon'ble Speaker. '

The Committeé recomsnends that unless the Speaker ofkerwise divects the
Asgembly. whilss in Session, shall meet on Monday at 2.00 PME. and adjourn at
6.30 PM. and on Tuesday, Wednesday, Thursdey and Friday will meet at $.30
AM. and adjourn at 1.30 P.M. without question being put,

On Monday, the 4th March, 2002, the Assembly shall meet immediately
half an hour afier the conclusion of the Governor’s Address and adjourn after the
conchusion of business entered in the list of Business for the day.

The Committes furthér fééommcnds‘ that on Monday, the 11th March and
Wednesday, the 13th March, 2002, the Assembly shall roeet at 11.00 AM, and
adjourn after the conclusion of the business entered in the list of Business for the
day. ' : :

' IheCommttee affer 'étﬁﬁe_'.discusaion, also recommends that the business
on4th to.7th March, 2002; 1 1¢h March, 2002; 13th March, 2002 to 156 March, 2002

and 18th to 20th March, 2002 be wransacted by the Sabha as usder - e

The House will meet itymediafely 1. Laying a copy of the Governor's
half an hour after the conclusion of the Address on the Table of the
Governor’s Address on the . House.
4th March, 2002, o ' 2. Obituary References.
- Tuesday, the Sth March, 2002 . | 1. Questions Hour, o
(2.30AM) .‘ - 2 Presentation and adoption of Fizst
L ' Report of the Business Advisory
Committee,
3. Papers tobe laid/retaid on the
"Table of the House. ™ '

4. Discussion on Governor’s Address.

Questions Hour,

Wednesday, the 6th March; 2002~ 1,
: A 2. Motion under rule-30;

{930AMY . - _
‘ Pt o 3. Resurmption of Discussion on
S s Governor’s Address,
Thursday, the Tth March; 20020 i, Questions Hour,
{B.30AM) ‘ 2 Reswrption of Discussion on
‘ Governor’s Address.
Friday, the 8th March, 2002 . Holiday,
Saturday; the 9th March, 2002 - ‘ " OfF Day.

Sunday,-lthé lﬂthMarch, 2002; = Holiday
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[Mr. Speaker }

Monday, the 11¢h Marck, 2002
(11.00AM) -

Tuesday, the 12th Mrch, 2002 .
Wednesday, the 13th March, 2002

(11.00AM.)

Thursday, the 14th Mazch, 2002 "

(©30AM)

Friday, the 15tk March, 2002
(930AM )

Saturday, the 16th March, 2002

Sonday, the 17th March, 2002

Monday, the 18th March, 2002
(200 BM.)

Taesday, 1 9&1 March, 2002
(9.30AM)

15 wrd, 2002

Questions Hour,

Resumption of Discussion on
Governer’s Address and Vatmg on

‘ Momon of ﬁ‘haﬂks

-Prﬂsmtatﬁm, Dlscvssmn and
¢ Voiing on Supplementary

- Hstimates for thé year 2001-2602

" and the Report of the Estimates.

Comumittes thereotw.

v Hﬂhﬁ&y

T o=

w3 g

. Questions Hour.

Motion under rule-30. :
Presentation of Budget Esti:mates '
forthe yeur 2002»2003, :

Questmns Hbur. -

Presentation of chc:r‘ts of
Assembly Conmittees.
General Disoussion o Budget .
Estimates for the year 2002-2003,

Question Hour.

Papers to be laid, ifany. -
Resumption of Discussion on
Budget Estimates for the year
2002-2003.

Qﬂ"Day

Heliday.

Ouestions Hour,

Motion under rule-121.
Presentation of Reports of
Assembly Commitices,
Resumption of Discussion on

Budget Bstimates for the year 2002-
2003,

Cuestions Hour

Reply by the Finance Mindster on
Budget Fatimates, © ‘
Pscussion ang . Votlng on
Dremnpnds for Grants on Budgsd
Fstimdtes for the'vear 2002-2003.
Legislative Business.
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‘Wednesday, the 20th March, 2002 1. Questions Hour.
(930AM) ‘ , 2 Motion under rule-15 regarding
- . Non-gtop sitting .

3. Motion mnder rule-16 regarding
‘ adjourniment of the Sablia sie-
die.
4. Presentation of Reports of the
" Asseribly Committses.
" &... The Haryana Appropriation Bill in
respect of Supplementary
.- Estimates forthe year 2001-2007.
6. TheHaryana Approptiation Bill in
- respect of Budget Estimates for
. theyear2002.2003
1 Legislative Business.
8. Any other Business.”
mmﬁ?w e

- oft ety < oy e A TR |mwml(mwmﬂﬁ} T T ST
Mﬁﬁw%mlmﬂ?@mﬁaqw F ol R a @€ 98 oo 0 s
<& oy i | (e O ) Sy e o wiel o g wd ) (@ o e ) Ay
fards 15 Hraat B S & iR < swfery smve wiER B went @ ot HReT o 7
%ﬂwawﬁ'l{ﬂwﬂw)mwﬂwﬁﬁwﬁmsﬂﬁmﬂww
uﬁfaﬂm*ﬁ}?mmﬁﬂmﬁﬂ%mﬁmwl(ﬁmwﬂmﬁﬁ)mww
wmaa—m 1{vh-»:qamam)

(%mmﬁw@amqﬁf%ﬂmw mﬁm@omafw
ﬁ%ama,vrﬁamﬁmwrﬁﬁimﬁﬁﬂﬁawmqm%%ﬂ;wﬁﬁm
=ﬁaﬁmaﬁﬂﬁﬂwwmﬁﬁmwﬂn

Mr. Speaker Now the PaxlmmmtaxyAﬁ'aus Mmmter wﬂi movethe motion
that this House agrees with the recommendatiors conmmed in the first Report of
the Busmess Advisory Cummmee ‘

Yinance Minister {me ‘-‘iampat Smgh) Su 1 beg Mmmt: -

. That this House agress with the rccormmndatmus contained in the
. Birst Report of the Eusmass Advisory Comnnttee

. Mr. @pmken Mnﬂanmﬁve&—w =

. That dus Hmse BETSES wr“\ me recmxmdaimm comtainec i the
I”‘Lst Weport m* the Buginess Advme:arv Cumrmmm

i e Reord o oy
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MT Epeaker: Qﬂesi‘nns 1§ e

That this House agreeﬂ with the reconumendaions coplained in te

‘ Fzrs:t Remrt of the Eu';"*xess ‘Advisoty Commitee,

‘ T}m maz‘mrz WIS camed

" s o g

‘M- Speaker : Now the Partismentary Affairs Minister will lay/re-lay papers
on the I‘able of the House. s

Fman-se Mmisier (me Sampat Smgh) Six, Theg to lay on the tablem-

* Fhe Haryana Mummpal (Second Amendmant ) Ordmam:e 2001
(Haryam Orditance No. 3 of 2001 ).

Fmamm Mmister {me &mmpat Singh} : Sir, 1 also beg to re-lay on the

table —

- The Power Departriont Notfication No. 5.0, 156/ A 10/98/3s, 23, -

24, 25 and 55/99, dated the 1st July, 1999, as quu.:red u.ndel Section
55(3) of the Haryana Electricity Reforms Aot 1997 ‘

-+ ThéPower Department Notificatiori No. 5.0. 186/H -1 0/98/3s. 23,
oy 24 and 25/99, dated the 13th August, 1999, as required under Section

...55(3) of the Haryana Electricity Reforms Act, 1997,

. The' Power Department Notification No. 8.0. 213/H.A. 10!98/‘3& 23

: o34, 25 and 55/99, dated the 15th October, 1999, as Tequired uuder

Section 55(3) of t}le Haryana Elemrmﬂy Reforms A.Gt, 1997,

The PowerDeparmntNau{icamnNo 3.0, 235,'HA 10/ 1993/83 ‘.
23, 24, 25 and 55/99, dated the 15th Novembir, 1999, 5 required

- der Secton 53(3) of the Haryana Electricity Reforms -Act, 1097,
' The Power Department Notification No. 8.0, 244/HL.A. 16/98/S5: 23,

24, 25 and 55/99, dated the 30th November, 1999, as required mmder

o ”Sectmn 55(3) of the Haryana Electricity Reforms Act, 1997,
L The PﬂwearDF:partme

{ Notificaton No, 8.0, 73/H.A. 10/1998/8s. 23,
24,25 and $5/2000, dated the Tth June, 200(} S mqmmd under
Section 55(3) of the Haryana Electricity Reforms Act, 1997.

i The Prohibition, Bxéise and Taxstion Department Notification No.
= GE R 1A, 20/73/5. 64/2001, dated the 22nd May, 2001 regarding

the Haryana General Sales: Tax {Third Amendmeng) Eules, 2001 as
required umder Section 64(2) of the Halyam Gsen@ml Sales Tax Act,
1973,

The Prdlubnmn Excise and T&xﬂnoﬁ Department Notification No.
GS.R10/H.A. 20/73/8. 64/ 2001, dated the dth April; 2001, regarding

' the Haryana General Sales Tax (Ammdxmnt )Rules, 2001, asrequired
‘ vader Sechon, 64(‘3) ofihe Haryam Generdl Sales Tax Act, 1973
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- The Prohibition, Excise and Taxation Department Notificaton No,
. GSR TUELAL 20/73/8. 64/2000, daied the 15th October, 2000,
- regaiding the Haryana General Ssles Tax ( Amendmert § Rules, 2099,
a3 required wnder Section 64(3) u:xf !:he Haryana Géneral Sales Tax
Act, 1973,

The thxbitmn Exc:;se and Taxamon I}&parfmﬂm Notificaton No.

S.0.§1/F.A. 20/73/8.64/2001, dated the 14th June, 2001, regardng

the Haryana (General Sales Tax { Second Amendment § Ruleb 2003,
a3 required under Section £4(3) of the Haryana (General Sales Taa
T Ack 1973

The Prohibmon, Excise and faxatm}a Department Notificaton No,
 .‘ & O IS1ELA. 20/1973/8. 64/2901, dated the 1st Cetalber, 2001,
‘ 'rt:gardmuthe Haryana General Sales la:x; { Sixth Amendiviest ) RBules,
2001, as xequired tmder Section 64(3) of the Haryana General ‘Qaias
Tax A;.:t 1973,

The Probibition, Excise and Taxation Deparment Notificaton No.

S.0. 1SE/HLA. 20/1973/8, 64/2001, dated the 156 Cotober, 2041,

Tegarding the Haryans Genersl Sales Tax { Fourth Amendment )
~ Rules, 2001, as required under Section 54(3} o the Haryana Generat
- Sales Tax Act, 1973,

‘e Prohibition, Excise and Taxation Depariment Netification No.,
5.0 161/H.AL 20119738 64/2001, deted the 15tk Qotobes, 2061,
regarding the Haryana General Sales Tax (Seventh Amendment)
Rules, 202 as required under Section 64 (3) of tha Haryana General
Sales TaxAct 1973,

. The Ceneral Administration Department Notification No, GE.R. 18/
H.A. 9/79/5.8/2001, dated the 28th June 2001 regarding the Haryaua
iegislative Assembly (Facilities to Members J Amendment Rules

2001, as required under Section 8(3) of the Haryana Legislative
Assembly (Facilities to Members jAct 1579,

The Genera] Administration Deparfment Novification No, 8.0 173/
_ o TELAL91979/8.8/2001, dated the 6th Noverber, 2001 regarding the
- Maryana Legislative Assembly (Facilities to Members ) Amendment
.- Rudes 2001, as required inder Section 8(3) of the Haryana Legislative

- Assemhly (Famlmtas 0 Members YAk, 1 9’79

‘§rr I further beg to lay on the Table—

The Home Diépartment Notification No. §.0. 184!(‘.3 A, 25;’ 1955/’8 8/

2001, dated the 13th December, 2001 rﬂgardmg the Haryana Hindu

. Marriape Rﬂgmtraﬂon Rules, 2001 as reqmmd under Section 8{3) of
the Hindu Marriage Act, 1955,
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Prof. Sdmpat Singh} -

' The 27tk Anmual Report of the Haryana Seeds Development
‘Cerpmanen L1d. for the year 2000-2001, as reqmred et Section
619-A(3) (b} of the Companies Act, 1956,

. The33d Anmual Report of the Haryana Ware Housing Corporation
" for the year 1999-2000, as required under Section 3i{1 1) of the
; Warshousing CexperatxenAet 1982,

The 33*‘& Anial Report of the Haryana "T,tate Small Industries &
Export Cosparation Lid. for the year 1999-2000, as required under
Sectitn 619-A(3) (b) of the Companies Act. 1956,

Co -'I'he Anpual Statement of Accounts of the Hovsing anrd Haryana
.., for the year 1598-99, as required under Section 1.4 (3) of the
. C‘ompi:rmler and Auditor General’s (Duties, Powers smﬂ C onditions

of Service JAct, 1971.

'meseemﬁrmﬁEmeeﬁwnwwe

M. ﬁgﬁseekmr Now discussion on e Gevemer % A&drees will take
place, Seri Nishan Singh may move the motion
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of the Rules of Procedure and Conduct of’ Busmess n Haryana Lcmslanve :
Agsernbly tat - : ‘

“Provided that such m’der of bisiness shall not hra vmcd on the
~ day that business {s set down for disposal unless the’ Spea}:er is
satisfied that there is sufficient ground for such variation,”
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Mr. Spesker : I wamn Shri Jai Parkash Batwala, 1 i Parkash ji J] you please
2o o your seat. { Interruptions and nofse )

Ch Jai Parkash : Speaker Sir, ***"* ([nterruption)

( At thie stagc S]:m .Fan l:*arkash BW&I& md nvt resmw i:us S%t and
contimed Gp@ﬁkﬂ@,) o
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Mir. Spenker 1 ¥ nae Sbr Jai Parkash Barwala. Fiuvnay 1 mieaa» leave the
Fouse. { Intemuption ).

- Ch,.Jaf Pmrkash Speaker Sy, weds Iniewupmon }

{ At this stage 8hwi Jui Parkash Barwala c:munucd raising slogans and
arguing with the Speaker) =~

Shri Karan Shagh Daia& Speaker Biy, sk ¢ Iutermptlons and noise)

M. Spealeer : Nothing to be recordsd, Iwam Shri Karan Singh Dalal, Dalal
Sehab, you please go to your seat. :

Shri Karan Singh Dalal : Speaker Sir, ] { Interruption )

(At this stage Shri Karan Singh Dalal continted: ra:sm,g slogans and arpuing with
the Speaker.)

Mr. Speaker : I name Shri Karan Singh Dalal. He may please- leave the
House. { InterTuption }

e arvi Peg e mﬁﬂm ”“(Eﬂ?wmmm) .
Htsene : e TEs T A sl e 431 e wiee o g dner
& 78 o 7 fovar |
mwﬁﬁmﬁ amsE wETET, ***(@zﬁ?wmm)

( At this stage Capt. Ajay Smgh 'Y"adav com:mued raising slogans and
armung with the Speaker)

Mr. Speaker : i ngme Capt. Ajay Singh yadav. You may please teave the
Howge, ( Interruption )

Dr. Raghubir Singh Kadian : Speaker Sir, #e*e
( Interruptions and noise )

Mr. Spealker ; Nothing to be recorded. Twarn Dr. Raghubir Singh Kadian.
You may please go to your seat. '

br. Raghubir Singh Kadian : Spedker Sir, * ** * ( Intermuption )

(At this stage Dr. Raghubir Singh Kadian continued mxsmg slogans and
argning with the Speake:r )

M Speakm‘ 1 néme Dr. Raghuobis Smgh Yadian, He mway piease leave the
House, { fntermption }
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St Anita Yadav : Spaaker Siy, ¥4 { Tmerruption)

. ( At this stage Smt, Amta Yadav continued raising slogans and avpuing
with the npe&ker J

Mr. Speakers Immel@:ﬁﬁﬁ&:ﬁ?ﬁdav. Sﬁéliﬂﬁypieassl ave the House.
{ Interruption )
Ch. Fagjit Singh : Speaker Sir, #d %ok (Inlemptmns a;ndnmse, )

Ivir. Speaker ¢ Nothmg w0 be Lemlded I warn S::lm Ja.gj,u, Smgh Sangrewan.
You may please £0.10 your seat.

Ch 'Ialﬁit Slugh Snn:ﬂrnw q“—' ******* (Iﬂtﬁw‘“ﬁnﬂ 1

T A F

(At this stage Shii Jagjit Singh ":}angwan continned rausmg giogans and
argning with the Speaker.)

M. Speacker : I name Sho Jagjit Singh Sangwau He: may please leave the
F hmbc ( Interruption)

_ ShriDharmvir Smgh “‘ipmaksr Su b ( Interrupﬁuns .:md noise)

M Speaker : Nothing tc be recorded. ¥ warn Shxi Dhmamwr Singh. You
please go to your seéat. T

S Dlisramvir Singh : Speaker Sir, — (& htéfrhpn;;ﬁ\ o

{ Atthis stage Shri Dha:amvu Singh contmued raising &Iogam and argumg
with the Speaker} -

Mr. Speaker ¢ Iname: Sh Dhaxamwr Smgh. Hc Ay please leave the House.
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M. Speaker : Now, the Parliamentary Afc"ahs Minister willmove a :ﬁipﬁén.

h‘*hahce Minister ( Prof, Sarpat Singh ) - Sir, Ibeg to move——

“That Ruie 104 of the Rules of Procedure snd Cun::tw:t of Busmess i
the House be suspended in its application to the Motion regardmg

. suspension of Shr Tai Parkash Barwala, Capt. Ajay Smgh Yadav
and Th. Raghmbir Singh Kadian.
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Mir. Speaker : Motion movede~. oo .
 That Rule 104 of the Rules of Procedure and Conduct of Business i
the House be suspended in its application to the Motiog regasding
_ suspesision of Soi Jai Paricach Barwala, Capt. Ajay Singh Vaday
*atid Dt Raghubir Singh Kadian, T ‘
Mr. Speaker ; Question is — e ‘ N )
 That Rule 104 of the Rudes of Procedire amd Conduot of Business
 inthe House be suspended in its apphication io the Motion régarding
suspension of Shri Yai Paskash Rarwala, Capt, Ajay Simgh Yaday
and Dr. Raghubir Singh Kadian, L
The mation was carried. .

(Ndise and intéxmpﬁons) e
- Finance Minister ( Prof.Saropat Singh } : $ir, T alés be to move—
That Shri Jai Parkash Barwala, Capt. Ajay Singh'Yad:i;v:"and Dr.
.. Raghubir Singh Kadian be suspended from the service of the Hange
-, fom their misconduct, mest irresponeibic behaviowr unbecoming of
 the Member of this angust House and their grossly; diserderly
conduct in the House for the remainder of the sittings of this week.
M. Speaker : Question, is— ’ . o
" That Shei Jai Parkash Barwala, Capi. Ajay Singh ¥adav snd Dr.
Raghubir Singh Kadian be suspended from the service ofthe House
- for thelr misconduct, mosgt irresponsibile behaviour anhecoming of
the Memher of this suset Honse aad their groasly, diserderdy
e, CONNCE in the House for ihe remainder of the sittings of this week.
My, Speaker Questionis— . . . .. ‘
That Shei Jai Parkash Barwals, Capt. Ajay Smgh Yadav and Dr.
Raghuhir Singh Kadian be suspended fiom the service ofthe House
+ for their inisconduct, most irresponsibie behaviour unbecoming of
the Member of this august House and their grossly, disorderly
eonduct in the House for the remainder of the sittmgs of ihis weck.
‘  The motion was carried. ‘
- Shri Jai Parkash Barwala comtined raising slogans and did n6t withdraw
fromthe Homze) - - ‘ ‘
{ Noise and interruptions)
My, Speaker : Marshal take him out of the House.
(At this stage Sargeant-at-Arme with the: sid of the Watch and Ward StafF
took Sho Jai Patkash Barwalz gut of the House ) .
( Noise and interruptions) S SRR
"('Thereafter Capt. Ajay Singh Yadav and Dr. Raghubir Singh Kadian
withdrew from the Houe.) T e '
+ (Noise & Interruptions)
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Finance Minisier ( Prof . Sampat Singh } : 8ir, I beg to move-

That Rule 104 of the Rules of Proceduts and Conduct of Busitisss
in thie House be’ suspmd&d in its application to the Motion regarding
suspension of Shri Karan Singh Dalal, Smt. At Yaﬁav Shri Fagiit
Smgh Sangwan and Shn Dharamvir Smgh : '

Mr.. Spealwr Mntmnmmved— .

That Rule 184 of the Ruies of Prom:dum and Conduet of Bus.ncss
in the FHouse be suspended in its application to the Motionregarding

- suspension of Shri Karan Singh Dajal, Smt. Anita Yadav Shri Jagjit
Singh Sanpwsn and Shri Dheramyic Singh,

Mr. Speaker : Qusstion is —

That Rule 104 of the Rudes of Procedure and Conduct of Business '
in the House be suspended in its aptication to the Motion Tegarding

suspension of Shri Karan Singh Dalal, Smt. Anita Yadav, Shri Jagjit-
Singh Ssngwan and Shei Dharamvir Singh,

The motion was carried,

{ Noise and fnierraptions) ‘ e
F;mme Minister (me Sampat Smgh ) H Su* T also beg to mavi.

. ,'Illat Shn Karan Singh Dalal Smx, Anita Yad&v Shri Jag]xt Smgn
' Sengwan sod Shyi Dharamwr Singh be stuspended from ihe service
- of the House for thelr miseoiduct, reost respunsibic behavicns,
unbecoming of the Member of this awgust Fouse and their grossly, .

. ‘disorderly conduct In the House & for the remminder of the sittings of
. this week, ”

““Er.. Epeaker: Mﬂ“m moved —

- -That 5hri Karan Singh Dalal, Smt. Anita Yadav, Shn .Tagllt Smgn ;
Sangwan and Sbri Dhavavovir Singh be susnended from the service A
- of the House for their misconduct, most irresponsible behaviour,
ushecorning of the Member of this augnst House and their grossly,
disorderly ccmduct in the House for the temainder of the sttings of .
“this woek.
WE%“.. Speaker Questmn 13— :

That Shri Karan Smgh Dalai, Smt Amta Yadav Shm Jag]n Smgh
Sangwan and Shri Dharamvir Singh be suspended ﬁrumtnﬁ service
of the House for their misconduct; most imesponsiblc behavicar,
‘unbecomsing of the Meriber of this avgust Honse and thm grogsly,

- disorderly conduct in the House for the remamder of the $1ﬂ:lngs of
this week. :

The motion was carried.
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(At T.hls sta.ge Skm Karan S‘.mgh Dalal Smt Amnita Yadav Shri Jagm Singzh
Samgwan and Shn Dhammwr ‘%mgn, withdrew fmm tuc: ucmse )
{ Noise and Intermpnons )

Hac Narender &m-u Speaker Sir, Rk { Imf:rmphons and noise)

M. Speaker : Nothing to be recorded . I wam Rau Narender Singh. You
Ay please go to your seat. -

" Rao Narender Smgh ?pﬁaker Sir, wwwwrs ( Imermpnons)

LAt +ln rig stage Rao 'N[argnder Qi‘ncrh contimmed raiging SI.OgElI]S am:l ﬁfﬁmg
with the Spealoen) o

Mr. Speaker ; Iname Rao Narender Singh. Hemaypicase leave ths House.
{ Interraptions )

(At this stage Rao Narender Smgh w&thdrew fmm thL House Y
(Noise and Iﬂtencmpnm)
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Mr. Speaker : Motion moved —

“That the Address be presented to the Governor in the following
erny—

“That the Merubers of the Haryana Vidhan Sabha sesernblod
in this Session are deeply grateful to the Goverpor for the
Address which be has been pleased o deliver to the House
on e 4th March, 20027,
M. Speaker : The House stands adjourned i 9,30 a.m. on Wednesday,
the Gth March, 2002 '

-

. 13.34 brs;  { The Sabha then *adiourned GH .30 AM. on Wednesday, the
6th March, 2602)

S4TIB—H. V.5, ~H GF, Chd.






